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(b) if not, the reasons therefor? 

TIlE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. 1<.. GUJRAL) : (a) No. 

(b) As the project area is spread over two 
districts in two States, considerable time was 
taken to collect the required data from aU 
the Units oPerating in this area. AU the 
data has now been received and a decision 
is ellpected to be taken shortly. 
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ALL 'INDIA SoiL AND LAND Usr: SURYt" , 
3149. SHiu KANWAR LAL GUPTA: 

Will . the Minister of FOOD AND AGRI-
CUI.. TURE be pleased flO Slate: ' .• 

(a) whether it is a fact that the Adlnims:. 

trative Refonns Commission has recom-
mended for the merger of All India Soil 
and Land Use Survey Oraganisation With 
the Indian Council of Agricultural Research; 
and 

(b) if so, the deeision taken by Govern-
ment in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHI8 
SHINDE) : (a) and (h). No such recom-
mendation has been rec"ived so far from 
the Administrative Reforms Commission 
in this regard. The GOVl'mment of India 
arc, however, considering the transfer of 
such of the work of Ihe An Jndia Soil Bnd 
Land Usc Survey Organisation ilS Jelates 
(0 re,carch in soil classification, correIa: 
tillll, and preparation of ",oil nlaP of the 
country, 10 the Indian Council of Agri-
cull ural Research. P.trI of (his OrganiK"-
tion dealing with soil ""vcy work In the 
catchments of river vallcy projects will 
remain unul..'f the ~ n  of ~ i

lure. 

COOPIRATI\f. SUGAR Mill AT BANGARII 
(ORISSA) 

3150, SHRI SRADHAKAR SUPA-
KAR : Will the Minister of FOOD AND 
AGRICULTURE bc rka",'d «l stale: 

(a) the steps so fM W.kn for sett:ng uP 
a C"operativc Sugar Mill al Barg"rh in 
Oris\a ; and 

(b) the reasons as tn why industrial 
licence to procure m.u.;hincry, etc:. h..1s nOl 
been isslIcd? 

THE ~  OF STATE IN THE 
MINISTRY OF FOOD. AGRICULT'URt:, 
CO ..... MUNITY DEVELOPMENT AND 
COOPERATION (SHRf ANNASAHII4 
SHINDE) : (a) An ind"strial Iicenc<: was 
granted on ~  for the establishment 
of a new 1250 tonne cunperative sugar 
factory .. t village Bra/laj:uda, Tehsil B.rgarh 
DiSH. Sambafpur in Ori."" 

(hI 'No separate licence i. necessary for 
the ~  of plant and machinery. 




